TRIENAL

CENTRAL ADMINISTRATIVE_
| BANGALORE BENCH -

Second Floor, .
Commercial Complex,

Indiranagar,
Bangalore-560 038,
Dated:-¢ § MAR 1994
APPLICATION NUMBER: 869 of 1993.
APPLICANTS: RESPOIDENTS:
Sri.L.B.Melenavar v/s. Chief General Manager,Karnataka o
Te. , Telecom Circle,Bangalore & Others.
1. Sri.C.R.Goulay, Advocate,
No.318,KurubaraSangha Bldg,
First Main,Gandhinagar,
Bangalore~560 009,
2. _The Chief General Manager,
Karnataka Telecom Circle,
No.1,0ld Madras Road,
Ulsoor,Bangalore-560008, -
3. Sri.M.Vasudeva Rao,Addl.Central Govt. ;
- Stng.Counsel,High Court Bldg, : b
Bangalore-~l. ' . g

.. Subject:= Forwarding of copies of *he Cxders passed by the
Central administrative Tribunal,Bangalscre.

Please find enclosad herswith a copy of the ORDER/
STAY ORDER/INTERIM ORDER/, passed by this Tribunal in the above
mentioned application(s) on  1l6th March,1994.
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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH: ¢tBANGALORE

0.A. NO.869/93
ON WEDNESDAY, THE SIXTEENTH DAY OF MARCH, 1994

Shri V,.Ramakrishnan, Member (A)

Shri A.N,Vujjanaradhya, Member (J)

Sri L.B.Melenavar,

S/o Bhimappa,

Aged about 54 years,
Telegraph Office Assistant,
Telegraph Office,

GADAG,  ...Applicant
Rdvocate by Shri C.R.Goulay,

Versus

1. The Chief General Manager,
Telecom, Karnataka Telecom Circle,
Gandhinagar, Bangalore-560 009,

2. The Deputy General Manager,
Telecom (North), Hubli-580 023

3., The Enquiry Officer and
Section Supervisor,
Camp ¢ D.T.0.

GADAG, ««Respondents

Advocate by Shri M.Vasudeva Rao, A.C.G.S.C.

GRODER
FTV e, e Shri V,Ramakrishnan, Member (A)
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This matter was &djourned from 15,3.94 to 16.3.94
at the request of Shri §ridhar, who submitted that Shri
Goulay would be present today tp argue the case. When
the matter came up during the foprenoon session, Shri
Goulay was not availabl@p, His junior was howsver present,
Me had passed over the hatter and fixed it for hearing in
the afterncon session., But unfortunately Shri Goulay is
not available, even though we ysre informed that he will

I B iy ymday W

come in the afternoon aESsion.A\Je find that this case
that-birie can be dispoged of in line vith similaf cases,
thch_have been disposgd of earlier by this Tribunal,
Accordingly, following the decisions in DA 488/93, 811/93
and other connected matters, we direct the applicant to file
a revision petition before the Competent Authority, If
such a revision petitipn is filed within six weeks from
today, the same will b2 dispog=d of by the Competent
Ruthority on merits within thiee months thereafter by means

of an abpropriate-speaking order,

2. With the above observation the application is

finally disposed of uwfth no order as to cost,
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(A.N,VUIJANARADHYA) (V.RAMARKRISHNAN)
MEMBER (3) . MEMBER (A)
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CENTRAL ADMIN ISTRAT IVE TRIBUINAL
T BANGALORE BENCH

Second Floor,
Commercial Complex,
Indlranagar
BANGALCRE-~ 560 838.

Dated: T6N0‘/1QQ4
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Suhject s~ Torwaldlng nf cepieas of the Order- Passed by the
Central Ad ministrative Tribunal,B angalara,

Please find encleseq herewith 4 copy of tha ORDER/
S;A‘I‘—GRBEE/WW_ORDER/ Passed by this Tribunal iy the abovae
mentioned application(s) op ZZM /\/Mw\(*(/\ (% 74
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@M_@Mm ISTRATIVE TRIBNAL

_ANGALQRE BENCH o .

Qecond Floor S
- Commercial Complex,-

‘Indvranagar

Benqalore~560 038,

‘.“352 1laneous ﬂmlication No.349/94 in Dated:- 26 AIIM 004

APPLICATIQN NUMBER : 588 31{92?;_____ L

APPLIGANTS: | RRSPONDENTS: ., .

Sri.L, B.Melenavar - v/s. . Chief GeneralAManager,Karnataka’Télecom,
'>=-I°. S Bangalore and others., e L

1. sri.c .R. Goulay.Advocate 'A '"’vyv‘f R

, No.318, Kur urubarasangha Buildin
e First Maln Gandhinagar,Bangalore-Q.

2.  Sri.M. Vasudeva Rao, Add1. CGscC,
' ngh Ourt Bldg,Bangalore—l.

Sulkiject:~ Forward: ing of copios of =l L”ders Passed by -the -
Central admi n":»rofLJe 1*1ouna' »Bangalcre.,

, Plessa fing enclosed nerawith a copy nf the" URDER/
STAY YRDER/INTER IM CRDER/, nassed Ly this Tribunal. in the above

" ‘mentioned applicatior (¢ ) on__ 08-08-94, L
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